FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
KOSHIKA BIOSCIENCE PRIVATE LIMITED OPERATING IN REAL ESTATE SECTOR AT MUMBALI,
MAHARASHTRA
(Under Regulation 36 A(1)of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

.| Name of the corporate debtor along with PAN/ CIN/
LLP No.

KOSHIKA BIOSCIENCE PRIVATE LIMITED
CIN: U74999MH2017PTC303371
Pan: AAGCK8986L

.| Address of the registered office

A/503, Western Edge II, CCI Compound, Western Express
Highway, Borivali East, Mumbai, 400066

.| URL of website

INA (The Corporate Debtor does not maintain any separate
website)

.| Details of place where majority of fixed assets are
located

Bandra-Kurla complex, Bandra (East), Mumbai

5. | Installed capacity of main products/ services

INA

Quantity and value of main products/ services sold in
last financial year

INil

7.| Number of employees/ workmen

Presently, there are no employees or workmen

8.|Further details including last available financial
statements (with schedules) of two years, lists of
creditors, relevant dates for subsequent events of the
process are available at:

The details can be obtained from the IRP/RP through the
following email id kbpl.cirp@outlook.com

9. | Eligibility for resolution applicants under section [Eligibility Criteria is mentioned in the detailed invitation of
25(2)(h) of the Code is available at: EOI and can be obtained from IRP/RP through the
following email id kbpl.cirp@outlook.com
10. | Last date for receipt of expression of interest 11-7-2024
11Date of issue of provisional list of prospective 20-7-2024
resolution applicants
12,/ Last date for submission of objections to provisional 25-7-2024
list
13| Date of issue of final list of prospective resolution [04-08-2024
applicants
14/Date of issue of information memorandum, 25-07-2024
evaluation matrix and request for resolution plans to
prospective resolution applicants
15, Last date for submission of resolution plans 29-08-2024
16.| Process email id to submit EOI

Ikbpl.cirp@outlook.com

Nitin Om Kothari

Interim Resolution Professional
For Koshika Bioscience Private Limited

IBBI Registration No.: IBBI/IPA-001/IP-P-02310/2020-2021/13477

Address :5A-301, Alica Nagar, Lokhandwala Township, Kandivali (east), Mumbai -400101

Date: 15-06-2024
Place: MUMBAI

AFA valid upto 30-Jun-25 ,Phone -9664442266
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POSSESSION NOTICE

(for immovable property)
Whereas,
The undersigned being the Authorized Officer of INDIABULLS COMMERCIAL
CREDIT LIMITED (CIN:U65923DL2006PLC150632) under the Securitisation and

FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
KOSHIKA

SCIENCE PRIVATE

TED

OPERATING IN REAL ESTATE SECTOR AT MUMBAI, MAHARASHTRA
(Under Regulation 36A(1)of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 1. | Name of the corporate debtor KOSHIKA BIOSCIENCE PRIVATE LIMITED Ho
and in exercise of powers conferred under Section 13 (12) read with Rule 3 of the along with PAN/ CIN/ LLP No. g(!: %é%i%ggéfﬂpmm%n clie
Security Interest (Enforcement) Rules, 2002 issued Demand Notice dated 2. | Address of the registered office A/503, Western Edge II, CCl Compound, leal‘
. Western Express Highway, Borivali East,
20.03.2024 calling upon the Borrower(s) MINAXI JTOTIRAJ TANDEL Mumbai, 400066 cla
PROPRIETOR HRIYAN AQUACULTURE AND ARYAN JTOTIRAJ TANDEL to 3. | URL of website NA (The Cotfpma;e Ft>€)bt°f does not maintain of
. ] . . i any separate website :
repay the amount mentioned in the Notice being Rs.67,32,044.74 (Rupees Sixty 4. | Details of place where majority Bandra-Kurla complex, Bandra (East), Mumbai nv;
. : of fixed assets are located
Seven Lakhs Thirty Two Thousand Forty Four and Paise Seventy Four Only) 5[ Installed capacity of NA exc
against Loan Account No. HLLAAND00528497 as on 19.03.2024 and interest | [main products services_ i rec
thereon within 60 days from the date of receipt of the said Notice. 2 Sgacjr:}étt);?rs\gr\\//iaclgz E;Z]?r'ﬂast Nil tc:nl
. . A . financial year
The Borrower(s) having failed to repay the amount, Notice is hereby given to the 7. [ Number of employees/ workmen Presently, there are no employees or workmen co\
Borrower(s) and the public in general that the undersigned has taken symbolic 8. | Further details including last The details can be obtained from the IRP/RP P!’e
R ) X . X available financial statements through the following email id dis|
possession of the property described herein below in exercise of powers conferred (with schedules) of two years, lists kbpl.cirp@outlook.com or
on him under Sub-Section (4) of Section 13 of the Act read with Rule 8 of the Security of creditors, relevant dates for (co
subsequent events of the process to
Interest (Enforcement) Rules, 2002 on 11.06.2024. are available at:
. . o . . 9. | Eligibility for resolution applicants Eligibility Criteria is mentioned in the detailed 5th
The Borrower(s) in particular and the public in general is hereby cautioned not to under section 25(2)(h) of the Code | invitation of EOl and can be obtained from (Fo
: . : . . is available at: IRP/RP through the following email id [ole]
deal with the property and any dealings with the property will be subject to the Kbpl.cirp@outlook.com Pul
charge of INDIABULLS COMMERCIAL CREDIT LIMITED for an amount of 10.| Last date for receipt of expression 11-7-2024 cla
Rs.67,32,044.74 (Rupees Sixty Seven Lakhs Thirty Two Thousand Forty Four | (11| Dt o seus of provisional st 5073094 rigl
and Paise Seventy Four Only) as on 19.03.2024 and interest thereon. of prospective resolution applicants an
12.] Last date for submission of 25-7-2024
The Borrowers’ attention is invited to provisions of Sub-Section (8) of Section 13 of objections to provisional list AL
) ) ) 13.| Date of issue of final list of 04-08-2024 No
the Actinrespectoftime available, toredeem the Secured Assets. prospective resolution applicants b ‘
14.| Date of issue of information 25-07-2024 Y
DESCRIPTION OF THE IMMOVABLE PROPERTY memorandum, evaluation matrix reg
and request for resolution plans to knc
FLAT NO. C-106 HAVING BUILT-UP AREA 1040 SQUARE FEET ON 1ST FLOOR, prospective resolution applicants int
WING-C, NEW TRINITY CHSL CONSTRUCTED UPON LAND BEARING PLOT | [[15 b::éﬁg;fg{;ibm'ss'on of 29-08-2024 sq.
NO. F-2, C.T.S. NO. 207-B, SITUATED AT TANK ROAD, VILLAGE VALNAI, |16.| Process email id to submit kbpl.cirp@outlook.com n_a'
Expression of Interest sitt
BORIVALI, ORLEM, MALAD (WEST), OPPOSITE LIBERTY LA-CLASSIQUE v C
Date: 15-06-2024 sd/- .
HOTEL, KANDIVALI (WEST), MUMBAI-400064, MAHARASHTRA. pf’a;’e: MUMBAI Nitin Om Kothari Sul
Interim Resolution Professional Mu
Sd/- For Koshika Bioscience Private Limited Da
. ) IBBI Registration No.: IBBI/IPA-001/1P-P-02310/2020-2021/13477
Date :11.06.2024 Authorised Officer Address :5A-301, Alica Nagar, Lokhandwala Township,
. Kandivali (east), Mumbai -400101
Place: MUMBAI INDIABULLS COMMERCIAL CREDIT LIMITED AFA valid upto 30-Jun-25, Phone -0664443266 |
| AND THEREAFTER. to delete the name of the  Arvind Shankar Shahade (son) (since deceased) and be



